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OFFICF. OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT TIS IIAZARI COURTS
DELI ll

MODII-'lC!\'l'_I,QN I_l_\_l_l)U'I'Y ROS'l'l€R_OJ" .Il1D_lCl!\I. MA_GLSI_RA1l l-IRSI CLASS

l-‘OR THE MO_N'I'l-I_ OF FE3R[lARY @2025

ln view of the request of Ms. Ilelly I-'ur Kaur, Lcl. Judicial Magistrate l-irst Class [Mahila Court) 05,
West District, 'l‘is Ila/.ari Courts, Delhi (Duty Magistrate on 18.02.2025) regarding exchange of her duty the

following modification in the Duty Roster of Judicial Magisuate First Class, West District, Delhi for the month of
l ebruary-202.5 (ref. No 275-333/CJM(WliST)/DR/2025 dated 24-01-2025) is being made

Sr. Name of the Judicial Magistrate 1-‘irst Class Working days Iloliclay Room No
No.

51 VSli.DevSaroha,Jl\V/lFC-0-1 _ f V 18022025 _
R/0 SS3, Sector-14, Sonipat, Haryana

R/o Plot No. Ii-243, 'l'Dl City, Kundli, Sonipat I-laryana
Ms. llelly Fur Kaur, JM1=C(Mahila Court-O5) ' 24 D2 2025

Rest of the conditions shall remain unchanged in the Duty Roster of ieial Magistrate 1-irst
Class, West District, Delhi for the month of I-‘ebruary-2025 (reference No 275 333 (WEST)/DR/2025
dated 24-01-2025).

(SA II SHA GUPTA)
Chief dicial Magistrate
West District, Delhi

l\l0..' 5.ll,€.rt..-§f’l§?..............c.iivi(west)/on/2025 Dated, Dclhl the l<?'°2 2 "Z5
Copy forwarded for information and necessary action to:-
01. 'I'he 1l0n‘ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (West),Delhi
02. 'l'he l.d.Principal District 81 Sessions Judge, (HQ), Delhi
O3. 'l‘he I.d. Principal District 8: Sessions Judge, (West), Delhi
04. 'l‘he Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. '1'he I.d. officer Incharge, Pool Car, 'l‘is llazari Courts, Delhi
06. 'l‘hc I.d. CJM, all District, Delhi/New Delhi,
07. 'l'he l.d. ACJM & All I.d. Judicial Magistrate 1-‘irst Class West District, Iis Ila/an Courts,Delhi
O8. ' ‘he Director of Prosecution, 'l‘is Ila"/.ari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), 'l'ihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, 'l'is Ilazari Courts, Delhi
12. The Supdt.Jail, New Delhi/l.ocl<-Up Incharge, 'l'is Hazari Courts, Delhi
13, ‘The Admn. 0fficer(Judl), Hindi Department, R. No. 237, ‘l‘is Ila/an Courts, Delhi
14. l.aw Officer, ’l'ihar Jail, Delhi/New Delhi.
15. 1-‘or Uploading on centralized web-site through I./KY1-IRS
16. 'l'he Video Conferencing, R. No. 2.11, 'l'is llazari Courts, Delhi.
l7. ' he Care Taking Branch (liq) & West 'l'is llazari Courts, Delhi
18. “he Reader to the court of undersigned.
19. The Cash Branch, West District, 'l'is liazari Courts, Delhi.
20. PS to l.d. Principal District and Sessions Jt1dge(West) District, Delhi
21 Office file

Chief Judi a Magistrate
WesLDis ct, Delhi


